
RAJYA SABHA [22 December, 2004] 

progressive use for the various official purposes of the Union and its imple- 

mentation. [Placed in Library. See No. L.T. 1331/04] 

(MR. DEPUTY CHAIRMAN in the Chair) 

REPORTS OF COMMITTEE ON PUBLIC UNDERTAKINGS 

SHRIAJAYMAROO (JHARKHAND): Sir, I lay on the Table a copy each 

(in English and Hindi) of the following reports of the Committee on Public 

Undertakings: 

(i) Second Report on Oil Exploration—Domestic and Overseas 

Projects; and 

(ii) Third Study Tour Report on Bharat Electronics Limited. 

REPORTS OF DEPARTMENT-RELATED PARLIAMENTARY 

STANDING COMMITTEE ON FINANCE 

SHRI JAIRAM RAMESH (ANDHRA PRADESH): Sir, I lay on the Table 

a copy each (in English and Hindi) of the following reports of the Depart- 

ment-related Parliamentary Standing Committee on Finance: 

(i) Sixth Report on Action Taken by the Government on the 

recommendations contained in Second Report on Demands for 

Grants (2004-2005) of the Ministry of Finance (Department of 

Revenue); 

(ii) Seventh Report on Action Taken by the Government on the 

recommendations contained in Third Report on Demands for Grants 

(2004-2005) of the Ministry of Planning; 

(iii) Eighth Report on Action Taken by the Government on the 

recommendations contained in Fourth Report on demands for 

Grants (2004-2005) of the Ministry of Statistics and Programme 

Implementation; 

(iv) Ninth Report on Action Taken by the Government on the 

recommendations contained in Fifth Report on Demands for Grants 

(2004-2005) of the Ministry of Company Affairs; and 

(v) Tenth Report on Action Taken by the Government on the 

recommendations contained in Fifty-fifth Report (Thirteenth Lok 

Sabha) on Credit Flow to Agriculture Crisis in Rural Economy and 

Crop Insurance Scheme. 
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